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1 2 3 4 5 6 7

Tamil Nadu 1 14 32 300 4 32
Telangana 4 6l 0 0 0 0
Uttar Pradesh 2 3R 7 653 7 200
Uttarakhand 1] 13 0 0 0 0
Torar L 827 13 3539 81 84

Housing projects undertaken by NBCC (India) Limited

2780. SHRI PRASANNA ACHARYA: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

{a) the number of housing projects undertaken by NBCC (India) Limited during
the last three years in NCR, particularly in Gurugram;

{b) how many of them have been handed over to allottees in perfect condition
including internal road, 24 hour foolproof and safe electricity and water supply, boundary

wall and security provisions;

{c) whether there is any complaint from the allottees particularly {rom the Green
View-colony about low quality of work, non-construction of approach road, lack of

proper and safe electricity and water connection; and

{dy 1if so, what action has been taken by NBCC and the Ministry over the

complaint?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURID): (a) to (d) NBCC (India) Limited has undertaken
3 housing projects in the National Capital Region (NCR) during the last three years,
out of which 02 have been handed over with all provisions including internal road, 24-
hour electricity and water supply, boundary wall and security provision. NBCC has a
dedicated division for addressing customer related issues and a dedicated team of
engineers at site which coordinates with various agencies and attend to the customers.
With regard to the Green View Colony, Sector 37 D, Gurugram, NBCC has informed that
there have been some complaints from the allottees about the approach road, water
supply and electricity connection, which are addressed by NBCC promptly. Permanent
electricity and water supply connections have been provided and all roads within the
premises have been constructed. NBCC has deposited 740 crore with the Town and
Country Planning Department, Chandigarh, Government of Haryana in the year 2010 as
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external development charges and is pursuing with them for providing better road
connectivity. In the meantime, to facilitate easy access, NBCC has constructed an

approach road for the premises.
Implementation of PMAY(U)

2781. SHRI MD. NADIMUL HAQUE: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(a) whether the rate of completion of houses is very low under Pradhan Mantri
Awas Yojana (Urban) [PMAY (U}];

(b) if so, the details thereol and the reasons therefor, year-wise and State/UT-

wise;

(c) the details of the funds allotted, sanctioned and utilised under the scheme

so far, year-wise and State/UT-wise;

(d) the details of the subsidy availed by the home buyers under the scheme so
far along with the features of the subsidy components, year-wise and State/UT-wise;

and

(e) the details of the preference of beneficiaries in choosing of the components

for getting the Central assistance?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) and (b) No, Sir. Under Pradhan Mantri
Awas Yojana (Urban) {PMAY(U)}, the States/UTs have undertaken demand survey for
assessing the actual demand of houses. The validated demand is around 112 lakh
houses. Against this demand, based on project proposals received so far from States/
UTs, a total of 83.69 lakh houses have been sanctioned, out of which 48.37 lakh houses
are at various stages of construction and 26.14 lakh houses have been completed. The
year-wise and State-wise details about completion of houses under PMAY(U) are given
in the Statement-I (See below).

(¢) The year-wise and State/UT-wise details of Central assistance sanctioned,
released and utilised under PMAY(U) are given in the Statement-I1 (See below).

(d) Under Credit Linked Subsidy Scheme (CLSS) for EWS/LIG component of
PMAY(U), beneficiaries of Economically Weaker Section (EWS) having household
annual income upto T 3,00,000/- and Lower Income Group {L.IG) having household
annual income between T 3,00,001/- to T 6,00,000/- are eligible for an interest subsidy

at the rate of 6.5% for housing loans upto 2 6.00 lakh for a maximum tenure of 20 years.



